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Accidents in Indusiries ip Private and’
Public Sectors

2728. SHRI DRONAM RAJU SAT-
YANARAYANA: Will the Minister
of PARLIAMENTARY AFFAIRS
AND LABOUR be pleased to state:

(a) the number of accidents in va-
rious industries both private and pub-
lic sectors in the country from Octo~
ber, 1977 to June, 1978;

(b) the number of persons died, se-

riously injured and those sustained
minor injuries; and
(¢) the amount of compensationr

paid and other relief given to the vic-
tims’ family?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR
{SHRI RAVINDRA VARMA): (a) Ac-
cording to information available the
number of accidents was 1,00,900.

(b) Oul of the injured persons 23t
died. The break up of Rgures between
serious and minor injuries is not avail-
able.

(c) The information is not available.

Law Providing secret Ballot for elect-
ing and recognising umions

2720. SHRI DRONAM RAJU SAT-
YANARAYANA: Will the Minister of
PARLIAMENTARY AFFAIRS AND
LABOUR be pleased to state:

(a) whether Government propose
to enact a law to make a provision
of secret ballot {or the purpose of
electing the office-bearers of trade
uniong and alsa for the recognition of
a portieular union where the unions
are more than one;
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(b) if so by what time, and if nut,
the reasons therefor;

(¢) whether any Central Trade
"Union is/are against the provision of
secret ballot; and

(d) if so, what are their number
and names?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR
{SHRI RAVINDRA VARMA): (&)
and (b) These questions are being
considered in the owverall context gt
the Industrial TRelations Bill, which
would be introduced in Parliament
soon.

(¢) and (d). The Report on Comp-
rehensive Industrial Relations Law
adopted on 21 September 1977 by the
Committee on Comprehensive Indust-
rial Relations Law and Composition
of Indian Labour Conference, copies
of which are available in the Parlia-
ment Library, contains, inter alia, the
views of the representatives of the
Central Trade Union Organisations.
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